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"is dismissed as withdrawal,

CENTRAL ADMINISTRATIVE TRIBUNAL
PR INCIPAL BENCH, DELHI. |

%G

M.P. 549/39 - 0,A. 2075/88. '
Shri Baljor Singh v/s. - Union of India & Another.

10, 3.1989.
Applicant in person. -
~Respohdents through Shri CG.N. Moclri, Codnsel.
fhé applicant haé filed M. P, 549 /89 making a-
prayer fér wifhdrawal of O.A. 207?/88. The applibation |
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. { KAUSHAL KUMAR )
‘ MEMBER '
10. 3.89.




